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Defective Case Register from 2024-03-27 to 2024-03-27

. Advocate for Date of
SI.NO.|Filing No Petioner/Caveator |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
| D- JAYADEBA 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/8521/2024 BEHERA 27 GOOD GROUND CERTIFICATE NOT
FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
, D- ALOK KUMAR 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
WP(C)/10741/2024  IDAS 27 NEAT LEGIBLE COPY OF PAGE 11,12 TO BE
FILED
v DEETAKKD e £ SECEIFTSHOWING SERVCORY o
BLAPL/8857/2024 [SAHOO 27 ’ )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
25-NAMES IN CAPITAL
4 ]C)£{LMC 17531/2004 &/Ixssgxi RANJAN %224'03' LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
1. ADDRESS OF HONBLE C.J. NOT
CORRECTLY FURNISHED 2. COPY OF
ANNEX 2 NOT ATTESTED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
s D- SATYA NARAYAN |2024-03- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/9003/2024 |MISHRA 4 27 1. synopsis and date chart not furnished in the
index. 2.Relationship not furnished in the
declaration of affidavit.
6-RECEIPT SHOWING SERV.COPY TO
6 D- SUDHIR KUMAR (2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
WP(C)/12576/2024 MALLICK 27
PAGE 20 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7 D- SAMARENDRA 2024-03- |18-CERTIFIED COPY OF TRIAL/APPELLATE
CRLMC/7697/2024 MOHANTY 27 COURT ORDER NOT FILED
C.COPY OF ANNX 4 TO BE FILED
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
8 WP(C)/13493/2024 SATYAJIT SAMAL 27 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
9 D- BIBHU PRASAD 2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
WP(C)/13356/2024 |DAS 27 NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
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PAGE 21 NOT LEGIBLE

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL

10 D- MANAS KUMAR  2024-03- LETTERS/ENROLMENT NUMBERS/MOBILE
CRLMC/7634/2024 |CHAND 27 PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
1.DEFICIT AUTHENTICATION FEE OF RS 5.50
/- NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
1 D- SUSANTA KUMAR |2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8908/2024 BARAL 27
Page 23 not neat and legible
6-RECEIPT SHOWING SERV.COPY TO
DEBASISH 2024-03-
12 D-CRLA/8804/2024 PATNAIK 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- KADAR 2024-03-
13 19-UNDERTAKING FOR NON FILING OF
WP(C)/11318/2024 MOHAMMAD 27 TRANSLATED COPY NOT FILED
. RUDANANDA e RECEIFTSHOWING SERVCORY o
WP(C)/13180/2024 MOHAPATRA 27 : :
6-RECEIPT SHOWING SERV.COPY TO
15 D- SOUBHAGYA 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/8389/2024 KUMAR DASH 27
CODE NOT CORRECTLY INDICATED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
16 D- SUSANTA KUMAR |2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/8989/2024 SAHU 27 NOT FILED.
pagellnot neat.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
17" |ABLAPL/8998/2024 MDPRIAZ 27
Page marking not properly as per Index
BLAPL/8996/2024 |PAHIL 27 : :
. DDA e [ RECEITTSHOWING SERVCOrY o
WP(C)/13433/2024 |PRADHAN 27 : :
1.NUMBER OF PARAGRAPH FURNISHED IN
20 D- BIJAY KUMAR 2024-03- THE DECLARATION OF THE AFFIDAVIT IS
TRP(C)/12606/2024 MOHANTY 27 INCORRECT 2.LEGIBLE COPY OF PAGE 16
NOT FURNISHED
10-SUBJECT CODE NOT
D- BHABANI 2024-03-
21 WP(C)/11883/2024 |SANKAR MISHRA |27 FURNISHED/INCORRECTLY MENTIONED
. o oTRAY e [ RECEITSHOWING SERVCORY o
CRLMC/7778/2024 |SAHOO 27 : :
. SaD KUAR 22t £ RECEIETSHOWING SERVCORY o
ABLAPL/8942/2024 BHANJADEO 27 : :




24

D-
BLAPL/8905/2024

SRINIBASH
SATAPATHY

2024-03-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

page nos.10,11,22,23 24 are not neat.

25

D-
WP(C)/11283/2024

SOURAV DAS

2024-03-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

PAGE 26 TO 31 NOT LEGIBLE

26

D-
CRLMC/7143/2024

GURUPRASAD
BEHERA

2024-03-
27

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1.PART 4 OF THE AFFIDAVIT NOT
CORRECTLY FURNISHED 2.ADDRESS OF
PETNR NO.2 NOT PROPERLY FURNISHED IN
C.T 3.SPL.CASE NO. NOT CORRECTLY
FURNISHED IN C.T 4.PAGE 26 TO 30 NOT
NEAT 5. ANNX NOT PROPERLY INDEXED

27

D-
ABLAPL/8982/2024

TAPAS KUMAR
ACHARYA

2024-03-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

page20 not neat.

28

D-
CRLMC/7827/2024

AKSHAYA KUMAR
SAHOO

2024-03-
27

3-AUTHENTICATION FEE IS DEFICIENT.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1. AU FEE RS. 1.10 TO BE PAID 2.
OCCUPATION OF DEPONENT NOT STATED

29

D-
CRLMC/7604/2024

SATYA RANJAN
MULIA

2024-03-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

30

D-
CONTC/9817/2024

ADV

2024-03-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

31

D-
ABLAPL/8907/2024

SUSANTA KUMAR
BARAL

2024-03-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

G.R Case number not mentioned in the synopsis

32

D-
MACA/12424/2024

KAPILA CHARAN
NAYAK

2024-03-
27

1-COURT FEE IS DEFICIENT.
3-AUTHENTICATION FEE IS DEFICIENT.

1.DEFICIT COURT FEE OF RS 1950 /- NOT
PAID 2.DEFICIT AUTHENTICATION FEE OF
RS 1.10 /- NOT FILED AS TCJ 3.RS 50 /-
HOLOGRAM NOT PAID




6-RECEIPT SHOWING SERV.COPY TO

D- PANCHANAN 2024-03-
33 CRLMC/7833/2024 [PANIGRAHI 27 AG/CG/IT/CT/ETC.NOT FILED.
SARBESWAR 2024-03-

34 D-WA/12998/2024 SAHOO 27 DELAY OF 60 DAYS
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

35 D- RUPESH KUMAR |2024-03- |AG/CG/IT/CT/ETC.NOT FILED.

TRP(C)/11922/2024 KANUNGO 27 14-NOT PROPERLY INDEXED.
1. SYNOPSIS DATE CHART NOT INDEXED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT

w D SHIVSANKAR ~ 2024-03- T URNISHED.

CONTR/8630/2024 MOHANTY 27 1.CODE INDICATED WRONGLY 2.INDEX
NOT FILED IN PROPER FORMAT WHERE
SYNOPSIS AND DATE CHART DID NOT FIND
PLACE
KHIROD KUMAR  [2024-03- |OPP. PARTY NO 1 (STATE OF ORISSA ) IS NOT

37 |D-CMP997912024 - qwaN 27 A PARTY IN THE LOWER COURT
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

g |D- SOUMYA RANJAN (2024-03- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/8949/2024 MOHANTY 27
1. paragraphs of the petition not furnished in the
declaration of affidavit. 2.page no.46 not available.
D. 5024.03. 6-RECEIPT SHOWING SERV.COPY TO

39 CONTC/R924/2024 ADV 27 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-03- /AG/CG/IT/CT/ETC.NOT FILED.

40 |ABLAPL/8878/2024 ADITIHOTA 27
Page nos.8 and 15 to 18 not neat and legible.

. o NIRANIAN ANDA a2t £ RECEITTSHOWTNG SERVCOrY To

CONTC/9820/2024 |(1) 27 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
4 D- RAJIV KUMAR 2024-03- [11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/8981/2024 MAHANTA 27 NOT FILED.
page 23 not legible.
D. 5024-03. 6-RECEIPT SHOWING SERV.COPY TO
43 CONTC/9163/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
u D ANIMESH 202403 [0 T ONOT FILED.
CRLMC/7651/2024 MOHANTY 27 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SURENDRA 2024-03-

45 D-CRLA/8820/2024 KUMAR BISWAL |27 PAGE 56 OF IMPUGNED JUDGEMENT , THE
MONTH OF THE JUDGEMENT APPEARS TO
BE WRONG

46 |D- AKSHAYA KUMAR [2024-03- 3-AUTHENTICATION FEE IS DEFICIENT.

CRLMC/7949/2024 |SAHOO 27 4-AFFIDAVIT/VERIFICATION NOT PROPER.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.DEFICIT AUTHENTICATION FEE OF RS 1.10
/- NOT FILED ON C.COPY OF ANNX 1
2.0CCUPATION OF DEPONENT NOT STATED
IN AFFIDAVIT

47 D- KRISHNA 2024-03- NEAT LEGIBLE COPY OF PAGE 10 TO BE
WP(C)/13416/2024 |\CHANDRA SAHU |27 FILED
SIGNATURE OF THE PETNR IN THE
8 o (/118032024 DIDESHIRUMAR - [5024-03- [AFFIDAVIT OF VNAMA DOES NOT TALLY
WITH THE NAME GIVEN IN THE ANNEX 1
. ® DDA e €RECEITSHOWING SERUCOrYTO
WP(C)/13434/2024 |PRADHAN 27 : :
. ® ALAN SHAKT! 22e. £ ECEITTSHOTNG SERUCOPYTo
ABLAPL/8954/2024 PAUL 27 : :
. © ENDRA e, §RECEITTSHONTNG SERUCOrYTo
BLAPL/9001/2024 NARAYAN ROUT |27 : :
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
52 CONTC/12598/2004 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
53 D- RABINDRANATH 2024-03- NOT FILED.
BLAPL/8906/2024 BARIK 27 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Occupation not furnished in the affidavit . 2.Side
of the page no.11 are not neat
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
54 D- MOHENDRA 2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/8899/2024 DALAI 27 NOT FILED.
page no 15, 16, 20 not neat
. o TATAN KUMAR. 2. ECEITSHOWING SERUCOrYTo
WP(C)/12541/2024 KAMILA 27 : :
6-RECEIPT SHOWING SERV.COPY TO
SUJIT KUMAR 2024-03-
56 D-CRLA/8612/2024 PATTNAIK 27 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
57 CONTC/12812/2004 ADV 27 AG/CG/IT/CT/ETC.NOT FILED.
. o SaRosUMAR r2kor. S RECEFTSHOWING SERVCORYT0
CRLMC/7202/2024 |DASH 27 : :
59 D- KUMAR KASHYAP 2024-03- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/8892/2024 27 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED




page 16 Ist.line not legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- ULLASH 2024-03- 19-UNDERTAKING FOR NON FILING OF
60 WP(C)/10742/2024 CHANDRA 27 TRANSLATED COPY NOT FILED
MOHANTY
1.NEAT LEGIBLE COPY OF PAGE
10,14,19,22,23,24 TO BE FILED
6-RECEIPT SHOWING SERV.COPY TO
61 D- SOUBHAGYA 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/10795/2024 KUMAR DASH 27
DATE CHART NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,.EXECUTED,ACCEPTED.
62 D- KISHORE KUMAR (2024-03- |19-UNDERTAKING FOR NON FILING OF
BLAPL/8903/2024 MISHRA 27 TRANSLATED COPY NOT FILED
1.Annexure not correctly marked in Index.2. OHC
BAM welfare fee of Rs. 50/-not paid on
V.nama.3.Page no.13 not neat and legible.
BIKRAM 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
63 D-CRLA/8762/2024 |CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
27
GHADEI
64 D- SANTOSH KUMAR (2024-03- |PAGE 93 AND 100 NOT AVAILABLE AS PER
WP(C)/10761/2024 |DASH 27 INDEX
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
65 %‘P V1173272024 E%X&%R %324'03' 1 SUBJECT CODE NOT MENTIONED IN
© INDEX 2.ADDRESS TO THE HONOURABLE
CHIEF JUSTICE NOT CORRECTLY
FURNISHED
. © SURAANTA 22005 CRECEITT SHOWING SERVCORYT0
BLAPL/8980/2024 |DWIBEDI 27 : ’
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- LAMBODOR 2024-03-
67 20-VERNACULAR CERTIFICATE NOT
BLAPL/8970/2024 |ACHARI 27 FURNISHED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
. o casim e, ERECEITSHOMING SERYCOrYTO
CRLMC/7106/2024 [PATTANAIK 27 ’ )
OCCUPATION OF DEPONENT NOT STATED.
o © DDA e € RECEITSHONING SERUCorvTo
WP(C)/13438/2024 |PRADHAN 27 ) )
. n i s CRECEITSIONING SERVCOPY T
CRLREV/8700/2024 PANIGRAHI 27 : ’
6-RECEIPT SHOWING SERV.COPY TO
BIDYUTLATA 2024-03-
71 D-CRLA/8676/2024 MOHANTY 27 AG/CG/IT/CT/ETC.NOT FILED.
72 D- SARAT KUMAR 2024-03- 3-AUTHENTICATION FEE IS DEFICIENT.
CRLMC/7287/2024 |JENA 27 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1.DEFICIT AUTHENTICATION FEE OF RS 1.10
/- NOT FILED 2.COPY OF ORDER PASSED IN
CONNECTED CRLMC 3582/2017 NOT FILED
3.DATE OF ORDER MENTIONED IN THE
PRAYER NOT TALLY WITH THE DATE IN
ANNX 1

6-RECEIPT SHOWING SERV.COPY TO

D- SUKANTA KUMAR |2024-03-
73 WP(C)/13515/2024 INAYAK (2) 27 AG/CG/IT/CT/ETC.NOT FILED.
. b s kAR amean. ERECEIT SIOWING SERVCORY o
CRLMC/7641/2024 |CHAND 27 : :
s [P BIDYALOK 202403 {00 i ErCoNOT FILED,
ABLAPL/8957/2024 MOHAPATRA 27 : :
18-CERTIFIED COPY OF TRIAL/APPELLATE
76 |D-CMP/13137/2024 AMITPRASAD - 12024-03- .y jRT ORDER NOT FILED
BOSE 27
77 D- KRISHNA 2024-03- NEAT LEGIBLE COPY OF PAGE 10 TO BE
WP(C)/13392/2024 |CHANDRA SAHU |27 FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
. D- DURGESH 2024-03- Lléﬁ%?gggGIBLE ATTESTED ANNEXURES
WP(C)/11158/2024 NARAYAN RATH |27 :
PAGE 36,37,38,39,40,41,42,43 44 ARE NOT
NEAT AND LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
79 D- JAGABANDHU 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8870/2024 |SAHU 27
Page nos. 12, 13 not neat and legible.
80 D- MAHADEV SAHU 2024-03- COPY OF ANNX NOT ATTESTED
WP(C)/10447/2024 27
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
81 ABLAPL/R931/2004 AKASH BHUYAN 27 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
82 CONTC/10976/2024 ADV 27 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
23 D- BIJAY KUMAR 2024-03-
ABLAPL/9018/2024 BEHERA 27 1. Name of the petitioner on Affidavit not tally
with Cause title..2.Signature of the petitioner.4 in
V.nama not tally with Cause title.3.Page nos.14
and15 not neat.
. b savaReNDRa  ponros. ERECEIT SHOWING SERVCORY To
BLAPL/8842/2024 MOHANTY 27 : :




6-RECEIPT SHOWING SERV.COPY TO

D- MANOJ KUMAR  |2024-03-
85 CRLMC/3148/2024 MALLICK 27 AG/CG/IT/CT/ETC.NOT FILED.
26 D- SOUMYAJYOTI 2024-03- PUT UP FOR FURTHER S.R AFTER FILING OF
WP(C)/11871/2024 |BISWAL 27 2ND COPY OF BRIEF
6-RECEIPT SHOWING SERV.COPY TO
87  |D-CRLA/8757/2024 |TUSAR KUMAR 1202403~ ) iy /ETC.NOT FILED.
MISHRA 27
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
" D- PRABIR KUMAR  12024-03- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/B965/2024 [RAY 27 As per Index annex-3 not mentioned in the
petition.Occupation not mentioned in the
affidavit.Page 19 not neat.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
89 ABLAPL/9008/2024 SAROJ BARIK 27 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
25-NAMES IN CAPITAL
D- PRADEEP KUMAR |2024-03- LETTERS/ENROLMENT NUMBERS/MOBILE
90 CRLMC/7524/2024 |CHOUDHURY 27 PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. ADDRESS OF HONBLE C.J. NOT
MENTIONED 2. COPY OF ORDER PASSED IN
CRLMC NO 1735/23 (DISP OF) NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
o1 D- RAJENDRA 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8910/2024 INARAYAN ROUT 27 Annex.1 not correctly furnished in page no. 3,
para-5.
6-RECEIPT SHOWING SERV.COPY TO
9 D- AMULYA RATNA  2024-03- |/ AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8882/2024 |PANDA 27
Page no.13 not neat and legible
. o AMITPRASAD 205 RECEIPTSHOWING SERCOPYT0
CONTC/9312/2024 | BOSE 27 ) ’
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
94 ABLAPL/8902/2024 MD. RIAZ 27 AG/CG/IT/CT/ETC.NOT FILED.
95 D- BASANTA KUMAR |2024-03- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/8960/2024 |BARIK 27 AG/CG/IT/CT/ETC.NOT FILED.




Relations and occupation not furnished in the
affidavit

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

o D- HALADHAR 2024-03-
WP(C)/10438/2024 |SETHY 27 AGE, FATHERS NAME AND ADDRESS IS NOT
TALLY WIT THE PETN COPY BOTH
AFFIDAVIT , I.A. AFFIDAVIT AND
DECLARATION
97 D- BIDESHI KUMAR  2024-03- (1 ' 0t e e 10
ABLAPL/8894/2024 |GHADEI 27 : :
g D- BISWARANJAN  |2024-03- |5-SECOND COPY OF PETITION NOT FILED.
WP(C)/11611/2024 |DALAI 27
8-CAUSE TITLE NOT IN ORDER.
10-SUBJECT CODE NOT
o D AMULYA RATNA 1202403 FURNISHED/INCORRECTLY MENTIONED
CRLREV/8814/2024 PANDA 27 AGE OF PETNR AND OPP PARTY DO NOT
TALLY WITH THE AGES OF THE APPELLANT
AND RESPONDENT IN THE COURT BELOW
0o - BADALKUMAR  2024-03- (1 ' o0 R o 10
ABLAPL/8410/2024 BEHERA 27 : :
6-RECEIPT SHOWING SERV.COPY TO
SURYAKANTA  |2024-03-
101 [D-CRLA/9115/2024 2= R EARS - AG/CG/IT/CT/ETC.NOT FILED.
o. 5024.03. 6-RECEIPT SHOWING SERV.COPY TO
102 |2 g0 /2004 ADY. - AG/CG/IT/CT/ETC.NOT FILED.
o. 5024.03. 20-VERNACULAR CERTIFICATE NOT
103 | coNTC/9308/2024 [APY 27 FURNISHED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
0s D- LAXMIDHAR 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/$864/2024 | MAHAPATRA 27
1. Signature of the Deponent not furnished on
Affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
05 |D- DV 2024-03- [7-VAKALATNAMA NOT PROPERLY
CONTC/9436/2024 : 27 STAMPED,EXECUTED,ACCEPTED.
OCCUPATION NOT MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
0s D LAXMAN 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/8550/2024 PRADHAN 27
CODE NOT CORRECTLY INDICATED
CONTC/11734/2024 MOHAPATRA 27 : :
6-RECEIPT SHOWING SERV.COPY TO
s |D- AMULYA RATNA  [2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8879/2024 |PANDA 27

Page no.13 not neat and legible.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-03-

109 | CoNTCO1672004 APV 57 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

HIMANSHU 2024-03-

110  |D-CRLA/8794/2024 BHUSANDASH |27 AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE

111  |D-CMP/13076/2024 gI)RANJAN SINGH %224'03' COURT ORDER NOT FILED
8-CAUSE TITLE NOT IN ORDER.
18-CERTIFIED COPY OF TRIAL/APPELLATE

112 |D-CMP/13080/2024 RAMESH KUMAR 12024-03- COURT ORDER NOT FILED

SAHU 27
SOME NAMES ARE NOT TALLY WITH C.S.
s D RAID LoCHAN  an2¢.03- RECEITE SHOWING SERYCOPVTO
BLAPL/9004/2024 |PATTNAIK 27 : :
11a P DEVASHIS PANDA 292493 |6p NO.1 ADDRESS NOT MENTIONED IN C.T
CRLMP/8049/2024 27 ' :
D- RABINDRA NATH [2024-03-
115 | WPET/7000/2024|DEBATA o PUT UP FOR S.R. ALONGWITH R.S.A. 78/17
16 P ADV. 2024-03- |oyNOPSIS DATE CHART NOT FILED
CONTC/13304/2024 ' 27
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT

7 P SHIVSANKAR 2024-03- [FURNISHED.

CONTR/8623/2024 MOHANTY 27
1.CODE NOT INDICATED 2.INDEX NOT
PROPERLY FILLED UP WHERE SYNOPSIS
AND DATE CHART DID NOT FIND PLACE
6-RECEIPT SHOWING SERV.COPY TO

D. 2024.03. [AG/CG/IT/CT/ETC.NOT FILED.

18 | RiMC/7725/2004 PIGAMBAR SETHI |- 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

D. 2024.03. [AG/CG/IT/CT/ETC.NOT FILED.

19 |y (C)/13488/2024 SATYAJIT SAMAL |- 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1o D BIRAJA PRASAD 2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/8990/2024 NANDA 27 NOT FILED.
pagelOnot neat.

o D BANSHIDHAR  an2¢.03- (RECEITE SHOWING SERYCOPVTO
CONTC/9901/2024 |SATAPATHY 27 : :
D rRASANNA  anze03- (RECEITE SHOWING SERYCOPVTO
ABLAPL/9005/2024 KUMAR PARHI 27 : :
> D KLpEee  anzeoq- SRECET SHOWING SERYCOPVTO
ABLAPL/8988/2024 MOHANTY 27 : :

o D BDvADHAR  anze0q- SRECEITE SHOWING SERYCOPVTO
WP(C)/13440/2024 [PRADHAN 27 : :




3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

s |D- ADV 2024-03- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/11783/2024 ' 27
1.DEFICIT AUTHENTICATION FEE OF RS 2.25
/- NOT FILED AS TCJ
11-NEAT,LEGIBLE ATTESTED ANNEXURES
MANOJ KUMAR  [2024-03- [NOT FILED.
126 |D-CMP/12940/2024 |5 o1 o
PAGE 11 TO 14 ARE UNDERLINE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17 D JUGALA KISHORE (2024-03- |7-VAKALATNAMA NOT PROPERLY
BLAPL/9011/2024 |PANDA 27 STAMPED,EXECUTED,ACCEPTED.
Deficit court fee of Rs.10/- not paid on V. nama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
g |D- KHAGESWAR 2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
WP(C)/13426/2024 |BEHERA 27 NOT FILED.
ANXS. NOT ATTESTED BY THE ADV.
6-RECEIPT SHOWING SERV.COPY TO
129 |D-CRLA/8763/2024 |LIRTH KUMAR 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
SAHU 27
o0 D DURGA PRASANA 202403 £ RECEIET SHOWING SERVCOMVTO
CRLMP/8938/2024 |DAS 27 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
131 ZBL APL/R974/2004 ﬁ%ﬁ“fl %224'03' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Swearing aftidavit not furnished.
6-RECEIPT SHOWING SERV.COPY TO
3 D SANTOSH KUMAR 2024-03- 0 i L CATE NOT
ABLAPL/8921/2024 MOHANTY 27 FURNISHED.
D. £024.03. (0-RECEIPT SHOWING SERV.COPY TO
133 | CONTC/10835/2024 APV 57 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SUSHANT 2024-03-
134 | CRLREV/8637/2024|[HARICHANDAN 27 16-PETITION/APPEAL NOT IN TIME
DELAY OF 05 DAYS
D. £024.03. (0-RECEIPT SHOWING SERV.COPY TO
135 | CONTC/8899/2004 APV 57 AG/CG/IT/CT/ETC.NOT FILED.
WP(C)/11269/2024 |BEHERA 27 : :
137 D BIDYADHAR — 2024-03- 0t 8o S0 e,
WP(C)/13436/2024 [PRADHAN 27 : :




6-RECEIPT SHOWING SERV.COPY TO

D- NISHIKANTA 2024-03-
138 | A BLAPL/S895/2024 MISHR A o AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- RAJESH 2024-03-
139 | RLMP/2880/2024 MOHANTY o AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D. 2024-03. [AG/CG/IT/CT/ETC.NOT FILED.

140 \wp (C)/13492/2024 SATYAJIT SAMAL |2 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

D- ER. NAGENDRA 1, 1 4 03- |AG/CG/IT/CT/ETC.NOT FILED.

141 KUMAR

WP(C)/12656/2024 | S\ 27
1.COURT FEE OF RS 12 /- TO BE PAID 2.NEAT
LEGIBLE COPY OF PAGE 19,20 TO BE FILED
6-RECEIPT SHOWING SERV.COPY TO

SAMARENDRA  [2024-03-

142 D-CRLA/8787/2024 |3\ 14 iR o AG/CG/IT/CT/ETC.NOT FILED.

D- SASWATI 2024-03-

143 \Wp (C)/12964/2024 MOHAPATRA - 1.C.T NOT PROPERLY ADDRESSED
14-NOT PROPERLY INDEXED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE

144 |D- GHANASHYAM  2024-03- PHONE NUMBERS OF ALL THE SIGNING

WP(C)/13112/2024 [NAMTOAR 27 ADVOCATES NOT INDICATED
DATE OF INDEX IN ANNEX 1 IS WRONGLY
FURNISHED

CRLMP/8900/2024 |PATTANAIK 27 : :

“ > BDADIAR  auzeas. T RECEIT SHOWING SERVCOPY T0

WP(C)/13439/2024 [PRADHAN 27 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

147 gf{LMc 17820/2024 IJ\,IE‘?\II:A{N KUMAR %324'03' 18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

148 |D- RAVI SHANKAR  2024-03-

BLAPL/8876/2024 |SAMAL 27 1.Rejection order dated.30.01.2024 under
Annexure-2 not tally with index and para-8 of the
petition.

o D AGABANDHU  auzeas. T RECEIPE SHOWING SERVCOPY 10

WP(C)/13430/2024 |SAHU 27 : :

D. 2024.03. [6-RECEIPT SHOWING SERV.COPY TO

150 | ol APL/S976/0004 ANUPAMDASH |20 AG/CG/IT/CT/ETC.NOT FILED.

151 |D- SANTOSH KUMAR |2024-03- |6-RECEIPT SHOWING SERV.COPY TO

BLAPL/8924/2024 MOHANTY 27 AG/CG/IT/CT/ETC.NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.




Annexs. are not furnished in the body of the
petition.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-03-
152 RANIJIT MOHANTY
ABLAPL/8944/2024 27 Annexure-1 not page marked in index.2. Name of
the petitioner not tally on Synopsis.
53 |D- PRATYUSHA — 2024-03- (00000 o R OTRILED,
WP(C)/13511/2024 |[NAIDU 27 ) )
1.PROVISION OF LAW TO BE CORRECTED
154 D- SAMARENDRA 2024-03- |]AFTER CONVERSION 2. THE WORD RPFAM
CRLMP/8840/2024 MOHANTY 27 BE CORRECTED AS CRLMP IN THE BODY OF
THE PETITION
3-AUTHENTICATION FEE IS DEFICIENT.
TAPAS KUMAR 2024-03- |6-RECEIPT SHOWING SERV.COPY TO
155 |D-CRLA/8702/2024 |\ ~ARYA 27 AG/CG/IT/CT/ETC.NOT FILED.
5-SECOND COPY OF PETITION NOT FILED.
RAGHUNATH 2024-03- |19-UNDERTAKING FOR NON FILING OF
156 |D-WP(C)/9700/2024 |5 1a\yat. 27 TRANSLATED COPY NOT FILED
57 |P- ASHOK KUMAR 12024-03- (08 S0 e S e e 1o
WP(C)/13561/2024 MOHAPATRA 27 ) )
6-RECEIPT SHOWING SERV.COPY TO
D. 2024-03. AG/CG/T/CT/ETC.NOT FILED.
158 BLAPL/8847/2024 DEBASNAN DAS 27 14-NOT PROPERLY INDEXED.
Annexure not correctly marked in index.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
D- SUKANTA KUMAR 2024-03- 1.AFFIDAVIT NOT IN PROPER FORMAT AS
159 WP(C)/11470/2004 | BISWAL 27 PER RULE 3 ,CHAPTER 6 OF OHC RULE
© 2.COPY OF GENERAL POWER OF ATTORNEY
EXECUTED IN FAVOUR OF THE PETNRS
NOT FILED
1-COURT FEE IS DEFICIENT.
D. 2024.03. 21-STATUTORY DEPOSIT/AWARDED
160 MACA/10999/2024 SOMNATH ROY 27 AMOUNT NOT DEPOSITED.
1.COURT FEE OF RS 9323.38 /- NOT PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
161 gf{LMc 7078/2024 ;ﬁgﬁ\f\fﬁf‘l %324'03' 1 NEAT COPY OF PAGE 18,1921 TO BE FILED
2.COPY OF ORDER PASSED IN CONNECTED
CRLMC 2267/2021,2268/2021 AND 3710/2023
NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- 11-NEAT,LEGIBLE ATTESTED ANNEXURES
162 ARIJEET MISHRA NOT FILED.
BLAPL/8979/2024 27 14-NOT PROPERLY INDEXED.
Page7not neat,Annexure3not page marked.
163 D- SUJIT KUMAR 2024-03- |6-RECEIPT SHOWING SERV.COPY TO
CRLMP/8945/2024 |[SAHU 27 AG/CG/IT/CT/ETC.NOT FILED.




PAGE 9 NOT LEGIBLE

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

164 D- GOURAV 2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/8946/2024 MOHANTY 27 NOT FILED.
page 13 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
165 D- DIPTI RANJAN 2024-03-
CRLMC/7231/2024 BHOKTA 27 1.PROVISION OF LAW NOT CORRECTLY
FURNISHED IN THE IA 2.ANNX 2 IN THE
PETITION NOT PROPERLY DESCRIBED
6-RECEIPT SHOWING SERV.COPY TO
SURYAKANTA 2024-03-
166 |D-CRLA/9112/2024 DWIBEDI 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
167 D- JAYADEBA 2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/8909/2024 |BEHERA 27 NOT FILED.
side of the page no. 9 are not neat.
65 |P- MAHANDRA 12024-03- (000 00 S RLED,
WP(C)/12222/2024 |PRATAP SINGH 27 ) )
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
D- 2024-03- NUMBER NOT INDICATED WHEREVER
169 WP(C)/11479/2024 NIRANJAN PANDA 27 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.RS. 1/- C. FEES IS NOT AFFIXED IN L.A.
AFFIDAVIT 2. ANNEXURES MENTIONED IN
THE PETN COPY IS WRONG
CRLMC/7600/2024 DWIVEDY 27 ’ )
71 |- IYOTIRMAYA  2024-03- (00 00 o OTRILED,
BLAPL/8968/2024 [SAHOO 27 ) )
6-RECEIPT SHOWING SERV.COPY TO
172 D- PRADEEP KUMAR |2024-03- |[AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/9000/2024 |DAS 27
Date of bail rejection order not tally with index
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
173 | ABLAPL/8913/2024 MAHITOSH SINHA |, 5 NOT FILED.
page nos. 22 not neat
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
174 CONTC/9451/2004 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
175 |D- SALAUDDIN 2024-03- 4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/8951/2024 | KHAN 27




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

paragraphs of the petition not correctly furnished in

the declaration of affidavit.

6-RECEIPT SHOWING SERV.COPY TO

D- SAROJ KUMAR  |2024-03-

176 |51 APL/S986/2004 |PADHY 7 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

177 D KHAGESWAR 2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

WP(C)/13423/2024 |BEHERA 27 NOT FILED.
ANXS. NOT ATTESTED BY THE ADV.
6-RECEIPT SHOWING SERV.COPY TO

D. MOHENDRA 2024.03. [AG/CG/IT/CT/ETC.NOT FILED.

178 |5l APL/8860/2004 |KUMAR 57 19-UNDERTAKING FOR NON FILING OF
MOHAPATRO TRANSLATED COPY NOT FILED

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

179 D KASHINATH 2024-03-

CRLMC/7792/2024 [PATTANAIK 27 1. OCCUPATION OF DEPONENT NOT
STATED. 2. COPY OF ORDER PASSED IN
CONNECTED CRLMC. 4446/2023 (PENDING
CASE) NOT FILED.
50 D ABHILASH — 12024-03- (0t 0t B T FILED,
CRLMC/7823/2024 MISHRA 27 : :
51 D GOUTAM KUMAR 2024-03- (€ 0t o O FILED,
WP(C)/11420/2024 |ACHARYA 27 : :
6-RECEIPT SHOWING SERV.COPY TO
18 D JUGALA KISHORE (2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8920/2024 PANDA 27
PS case no not tally with synopsis and cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

183 E'L APL/S885/2004 giAS‘DEEP KUMAR %324'03' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

184 |D-CRLA/8754/2024 JYOTIRMAYA 2024-03- 16-PETITION/APPEAL NOT IN TIME

SAHOO 27
DELAY OF 45 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
185 D SUSANTA KUMAR |2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/8940/2024 BARAL 27 NOT FILED.
pagellnot neat.
86 |- RAJIBLOCHAN  2024-03- (€ 0t o O FILED,
BLAPL/9002/2024 |PATTNAIK 27 : :
D. £024.03. (0-RECEIPT SHOWING SERV.COPY TO
187 B[ APL/9014/2004 (CHHABIBEHERA |~ AG/CG/IT/CT/ETC.NOT FILED.




1-COURT FEE IS DEFICIENT.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

138 D- DEVEE DUTTA 2024-03- /AG/CG/IT/CT/ETC.NOT FILED.
ARBP/13103/2024 |PANIGRAHI 27
1. DCF RS. 480/- TO BE PAID 2. PETN IS
INCORRECTLY PAGE MARKED 3. INDEX BE
PAGE MARKED ACCORDINGLY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- [11-NEAT,LEGIBLE ATTESTED ANNEXURES
189 Wp(cy/11289/2024 SOURAVDAS 15 NOT FILED.
PAGE 28 TO 33 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- 17-REFERENCE CERTIFICATE NOT
190 lconTC/o188/2004 [APV: 27 FURNISHED.
INDEX BE MODIFIED AS PER PROPER
FORMAT
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
191 D- RAGHUNATH 2024-03- /AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/8997/2024 DASMOHAPATRA |27
Occupation not mentioned in the affidavit.Page nos
8 to 14 not neat
BLAPL/8919/2024 |PANDA 27 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
193 D- SUDHIR KUMAR |2024-03- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
WP(C)/12578/2024 MALLICK 27 NOT FILED.
PAGE 17 NOT LEGIBLE
o4 - ACHYUTANANDA (2024-03- 0l it T ONOT FILED,
CRLMP/8898/2024 |PATTANAIK 27 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
195 D- JUGALA KISHORE |2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/8914/2024 |PANDA 27
Paragraphs of the petition not correctly furnished
in affidavit
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
196 D- SAKTI PRASAD  |2024-03-
BLAPL/8918/2024 |DAS 27 1. Synopsis and Date chart not furnished in the
index. 2. Annex.3 not furnished in page no.4 ,para-
7
D. 5024.03. 6-RECEIPT SHOWING SERV.COPY TO
197 CONTC/9166/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.03. 6-RECEIPT SHOWING SERV.COPY TO
198 ABLAPL/9007/2024 SAROJ BARIK 27 AG/CG/IT/CT/ETC.NOT FILED.
199 |D- AMLAN SHAKTI |2024-03- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/8983/2024 PAUL 27




‘AG/CG/IT/CT/ETC.NOT FILED.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 27-03-2024 (CASES FILED BEFORE 2024)

Sl
no

Filing Number

Case Number

Advocate for
Petioner/Caveato
r

Defects as per S.R.

CONTC/7768/202
3

CONTC/7768/202
3

DWARIKA
PRASAD
MOHANTY

OTHERS. CODE NOT
CORRECTLY
INDICATED

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT

OTHERS. THE NAME
OF OP NO.2 NOT
FURNISHED

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/ITICT/ETC.NOT
FILED.

17. REFERENCE
CERTIFICATE NOT
FURNISHED.

20. VERNACULAR
CERTIFICATE NOT
FURNISHED.

CMAPL/154/2021

CMAPL/154/2021

SUBHRANSU
BHUSAN
MOHANTY

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NO
T FILED.

9. PROVISION OF
LAW NOT
FURNISHED ON TOP
OF CAUSE TITLE.

18. CERTIFIED COPY
OF
TRIAL/APPELLATE
COURT ORDER NOT
FILED






